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Discrimination in textiles units at Virgaon, Chhattisgarh

12603, DR. BHUSHAN LAL JANGDE: Will the Minister of TEXTILES be

pleased to state:

{a) whether discrimination and suppression of labour is prevalent in big

textile units in Virgaon of Chhattisgarh;

{(b) whether labourers of Chhattisgarh are ignored in the said mills and

punitive stance adopted against them;

{¢) whether junior and less efficient labourers from other States are paid

more wages than the labourers from Ratwashi, Chhattisgarh;

{d) whether it is a fact that whenever they raise their genuine demand

before higher authorities they are removed from their job; and

{e) if so, whether Ministry will lock into the matter and take appropriate

action in the matter?

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI
PANABAKA LAKSHMI): (a) to (d) As per the information received from Labour

Commissioner, Raipur, this is not true.
(e) Does not arise.
Competition being faced by readymade garment exporters from China

2604. SHRI HUSAIN DALWAL Will the Minister of TEXTILES be pleased to

state:

(a) whether garment exporters in the country are facing stiff competition

from China so far export of readymade garments are concerned;
(b) if so, the details thereof; and

{c) the details of measures taken by Govermnment to provide relief to

garment exporting sector to enable them to compete with China?

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI
PANABAKA LAKSHMI): (a) and (b) Yes Sir. The details of exports of readymade
garments by India and China to world and major destinations during the last five

calendar years are as under:-

1 Original notice of the question was received in Hindi.



